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M/S GUPTA ENTERPRISE 
MANUFACTURER OF ALL KINDS OF STONE CHIPS 

VILL--TALABAND, P.O.- N. JAGATPUR, P.S.- MD. BAZAR, DIST- BIRBHUM 
REF: .................... . Date: 03.03.2025 
To, 
The Assistant Directors 
Block Land & Land Reforms Officer 
Office of the Block Land & Land Reforms Officer 
Md. Bazar Block Birbhum 

Subject: 
Sir/Madam, 

Reply to the purported notice dated 13th January, 2025 
being.Memo No. 97 /BL & LRO/Md. Bazar/2025. 

1. I am proprietor/partner of the Proprietorship/partnership Firm
namely M/s .. Gupta Enterprise and inter alia engaged in the ·business of
stone crushing at Talaband, , P.O.- N. Jagatpur, P.S.- Mohammad Bazar,
District- Birbhum. Such crushing operation is carried on by adhering to all
the Mining rules, pollution rules. Explosive rules etc and upon payment of
all statutory fees. It is needless to mention that we are operating the said
business by obtaining the necessary consent to operate from the concerned
authorities.
2. I/We are in respect of the caption notice issue by your esteemed
authority whereby you have sought to and/ or directed us to stop all sorts
of operations- in our stone crushing unit and further to close down the
same completely. By the said notice your esteemed authority has further
threatened to take legal action against us in this context please note as
follows:-
i. I/We highly shocked and surprised to note ):he contents of the said

I notice inasmuch as we have been operating the stone crushing unit in
accordance with law
ii. I/We have been duly operating our stone crushing unit in
accordance with the Environmental Guidelines fro Stone rushing units
issued by he Central Pollution Control Board, Ministry of Environment.
There has been no violation of the said guidelines and neither the same ahs
been alleged in the notice under reference.
m. Pease also note that in the course of our business, we employ a large
number of persons who are heavily dependent and earn their livelihood
from our stone crushing unit we are duty bound towards them. We have
been running the business for a considerable period of time i.e. for more
than 20 years. I/We have always been conducting our business and/or
stone crushing unit after obtaining the necessary licenses and permission
Earlier the District Magistrate was the competent authority who has always
issued necessary permissions in our favour.
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